&
SLP(C) No. 12010 OF 2002

| TEM No. 2 Court No. 6 SECTION | X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.12010/2002

(From the judgenent and order dated 03/05/2002 in Appeal (Loading)
No. 386/ 02 in Notice of Mdtion No.1056 in Suit No.3459/99 of The H CH
COURT OF JUDI CATURE AT BOVBAY)

DEVENDRA KRI SHNA AVBRE Petitioner (s)

VERSUS
GULAB DAULAT AMBRE & ORS. Respondent (s)

( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent
and exenption fromfiling OT. and with prayer for interimrelief )

Date : 24/06/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE ASHOK BHAN
( VACATI ON BENCH)
For Petitioner (s) M. Rakesh Dwi vedi, Sr. Adv.

M. Shivaji M Jadhav, Adv.
M. Sunil Kumar Vernma, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

The special |eave petition is dism ssed.

(A.S. Bisht) (K. K. Chadha)
Court Master Court Master



